
BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 179 OF 2025  

 

IN THE MATTER OF: 

 SHYAMLATA                                                                   ………APPLICANT  

VERSUS 

UNION OF INDIA & ORS                                            …. RESPONDENT(S) 

INDEX 

 

S. 
NO 

PARTICULARS PAGE 
NO.  

1.  REPLY ON BEHALF OF ASSISTANT COMMISSIONER 

OF POLICE, TRAFFIC, COMMISSIONERATE 

VARANASI, UTTAR PRADESH, ON BEHALF OF R-5, IN 

COMPLIANCE OF ORDER DATED 02.09.2025 PASSED 

BY THE HON’BLE NATIONAL GREEN TRIBUNAL 

 

 

2.  A COPY OF LETTER DATED 22.09.2025 IS ANNEXED 

HEREWITH AND MARKED AS ANNEXURE-1. 

 

 

3.  A COPY OF LETTER DATED 06.01.2025 IS ANNEXED 

HEREWITH AND MARKED AS ANNEXURE-2. 

 

 

4.  A COPY OF LETTER DATED 03.11.2025 IS ANNEXED 

HEREWITH AND MARKED AS ANNEXURE-3. 
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5.  A COPY OF LETTER DATED 15.11.2025 IS ANNEXED 

HEREWITH AND MARKED AS ANNEXURE-4. 

 

 

6.  COPIES OF THE FIR DATED 07.01.2025 AND 

CHARGESHEET DATED 30.03.2025 ARE ANNEXED 

HEREWITH AND COLLECTIVELY MARKED AS 

ANNEXURE-5. 

 

 

 

 

 

 

 

THROUGH COUNSEL 

 

BHANWAR PAL SINGH JADON 
STANDING COUNSEL FOR THE STATE OF U.P. 

EMAIL-bhanwar09jadon@gmail.com  
PHONE NO.-6375115224 

Date: 20.11.2025 

Place: NOIDA 
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1. P.S. (थाना): चेतगंज

FIR No. (Ĥ.सǗ.ǐ�. सं.): 0002 Date and Time of FIR  (Ĥ.सǗ.ǐ�. �ȧ Ǒ�नां� 
औ� समय): 07/01/2025 16:32 घंटे

District/Unit (जिला/इ�ाई): काशी 

कͧ�æ��ेट �ा�ाण ी�

Year (�ष[): 2025

2. S.No. 

(Đ.सं.)
Acts (अधिननयम) Sections (िा�ा(एँ))

1 ��ा[��ण  ं�¢ण 
अधिन��� 1986

15

2 ��ा[��ण  ं�¢ण 
अधिन��� 1986

5

3 �ा�ती� Û�ा�  ंǑ¡ता 
�ी 
ए� ए �, 2023

105

4 �ा�ती� Û�ा�  ंǑ¡ता 
�ी 
ए� ए �, 2023

110

5 �ा�ती� Û�ा�  ंǑ¡ता 
�ी 
ए� ए �, 2023

285

FIRST INFORMATION REPORT
    (Under Section 173 B.N.S.S)

 Ĥथम सǗ�ना ǐ��Ȫ�[
   (िा�ा 173 बी एन एस एस �े तहत)

3. (a) Occurrence of offence (अ��ाि �ȧ घ�ना):

(b) Information received at P.S. (थाना 
िहां सǗ�ना ĤाÜत हǕई):

Date (Ǒ�नां�): 
07/01/2025

Time (समय): 
16:32 �जे

(c)

Day (Ǒ�न): ¡èत¢े� Ǒ�� Date from (Ǒ�नां� से): 
29/12/2024

Date To (Ǒ�नां� 
त�): 31/12/2024

Time Period (समय 
अ�धि): 

Time From (समय से): 
00:00 �जे

Time To (समय 
त�): 00:00 �जे

1

1

I.I.F.-I (ए�ȧ�Ǚत िाँ� �ाम[-I)

N.C.R.B (एन.सी.आ�.बी)
ANNEXURE-5 
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General Diary Reference 

(�Ȫिनाम�ा सं�भ[): 
Date and Time 

(Ǒ�नां� औ� 
समय): 
07/01/2025 
16:32 �जे

Entry No. (Ĥͪ�जç� 
सं.�:  043

4. Type of Information (सǗ�ना �ा Ĥ�ा�): ͧिखित
5. Place of Occurrence (घ�नाèथल): 

Beat No. (बी� 
सं.): 

(c) In case, outside the limit of this Police Station, then  Name of P.S. (यǑ� 
थाना सीमा �े बाह� है तȪ थाना �ा नाम): 
  

1. (a) Direction and distance from P.S. (थाना से �Ǘ�ी औ� 
Ǒ�शा): उƣ� - �ǔæच�, 1.5 ͩक. �ी.
(b) Address (�ता): चौकाघाट,

District (State) (जिला (�ाÏय)):  
6. Complainant / Informant (ͧश�ायत�ता[ / सǗ�ना�ता[):

(a) Name (नाम):  ुजीत कु�ा�    
(b) Father's Name (ͪ�ता�ा नाम): è�0 ¡�ु�ा� Ĥ ा� जा� �ाि
(c) Date/Year of Birth (िÛम नतधथ / 

�ष[): 1998 
(d)  Nationality (�ाçĚीयता): �ा�त

(e) UID No. (यǗआईडी सं.): 
(f) Passport No. (�ास�Ȫ�[ सं.): 

Place of Issue (िा�ी ��ने �ा èथान�: Date of Issue (िा�ी ��ने �ȧ Ǒ�नां�):
(g) ID Details (Ration Card, Voter ID Card, Passport, UID No., Driving 

License, PAN) (�ह�ान ͪ���ण (�ाशन �ाड[ ,मत�ाता �ाड[ ,�ास�Ȫ�[, यǗआईडी 
सं., Ĝाइͪ��ं लाइसɅस, �नै �ाड[))

S. No. 

(Đ.सं.)
ID Type (�ह�ान �ğ �ा 
Ĥ�ा�)

ID Number (�ह�ान संÉया)

2
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(h) Occupation (åय�साय): 
(i) Address (�ता):

(j) Phone number (�Ǘ�भाष सं.): Mobile (मȪबाइल सं.): 91-9004901025

S.No. 

(Đ.सं.)
Address Type (�ता 
�ा Ĥ�ा�)

Address (�ता)

1 �त[�ा� �ता ��Ȱ�ा िु�[ , �ुगि �ा�, अिȣ �ग�, चं�ौिȣ, 
उƣ� Ĥ�ेश, �ा�त

2 è�ा�ी �ता ��Ȱ�ा िु�[ , �ुगि �ा�, अिȣ �ग�, चं�ौिȣ, 
उƣ� Ĥ�ेश, �ा�त

7. Details of known / suspected / unknown accused with full particulars (£ात / 
संǑ�Êि / अ£ात अͧभयǕÈत �ा �Ǘ�े ͪ���ण सǑहत �ण[न):
 

S. No. 

(Đ.सं.) 
Name (नाम) Alias 

(उ�नाम)
Relative's 

Name (ǐ�æत�ेा� 
�ा नाम)

Present Address(�त[मान 
�ता)

1 आज�   प�ता का �ा� : 
अ ि�

1. िãिा�ु�ा,ͧ ग�ा,काशी 

कͧ�æ��ेट �ा�ाण ी�,उƣ� 
Ĥ�ेश,�ा�त

2 ǔजतÛेġ 
कुश�ा¡ा   

प�ता का �ा� : 
�ािेæ�ा� 
कुश�ा¡ा 

1. 
चं�ुआ�ु�,धचƣǗ�ु�,ͧ ग�ा,का
शी 
कͧ�æ��ेट 
�ा�ाण ी�,उƣ� Ĥ�ेश,�ा�त

3 कु�� कुश�ा¡ा  
  

प�ता का �ा� : 
�ािेæ�ा� 
कुश�ा¡ा 

1. 
चं�ुआ�ु�,धचƣǗ�ु�,ͧ ग�ा,का
शी 
कͧ�æ��ेट 
�ा�ाण ी�,उƣ� Ĥ�ेश,�ा�त

4 अ£ात1   

Accused More Than (अ£ात आ�Ȫ�ी ए� से अधि� हɉ तȪ संÉया): 0

3
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S. No. 

(Đ.सं.)
Propertty Category 

(सà�ͪƣ 
Įेणी)

Property Type 

(सà�ͪƣ �े 
Ĥ�ा�)

Description 

(ͪ���ण)
Value(In 

Rs/-) (मǗãय 
(ǽ मɅ))

Particulars of properties of interest (संबजÛित सà�ͪƣ �ा ͪ���ण):9.

8. Reasons for delay in reporting by the complainant / informant (ͧश�ायत�ता[ / 
सǗ�ना�ता[ ɮ�ा�ा ǐ��Ȫ�[ �े�ी से �ि[ ��ाने �े �ा�ण):

10. Total value of property (In Rs/-) (सà�ͪƣ �ा �Ǖल मǗãय(ǽ मɅ)): 
11. Inquest Report / U.D. case No., if any (मǙ×यǕ समी¢ा ǐ��Ȫ�[ / यǗLडीLĤ��ण सं., यǑ� 

�Ȫई हȪ): 
S. No. 

(Đ.सं.)
UIDB Number (यǗLडीLĤ��ण सं.)

4
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12. First Information contents (Ĥथम सǗ�ना तØय):
 े�ा �Ʌ,Įी�ा� �ा�ा Ĥ�ा�ȣ �¡Ȫ��, �ा�ा चेतगंज कͧ��ा�ाण ी@ �¡Ȫ��, ा�� 
अ�गत क�ा�ा ¡Ȱ, ͩक �ɇ Ĥा�ȸ  ुजीत कु�ा� �ुğ è�गȸ� ¡�ु�ा� Ĥ ा� जा� �ाि 
न��ा ी ��Ȱ�ा िु�[ �ुगि �ा� चं�ौिȣ Ǒ��ांक 29/12/2024 कȪ अ��े घ�  े 
ि¡�ता�ा कȧ j� जा �¡ा �ा चौकाघाट j�� ǒĦज �� च±�े के �ा� िग�ग ड±े  ौ 
�ीट� आगे �ाèत े�� उ° �¡ȣ एक �तंग जȪ ची�ी �ांझ ेके ɮ�ा�ा �ांिक� उ°ाई जा 
�¡ȣ �ी उ ी चाइ�ी  �ाझ े�Ʌ �ं क� �े�े ग�[� �� का�ȧ गं�ी� चȪट आ गई �ाझ े
ɮ�ा�ा �े�ȣ ग�[� कट गई k� ग¡�ा घा� आ ग�ा त�ा िǗ� �¡�े िगा �ɇ �¡ȣं �� 
अ��ी गा°ी के  ा� धग� �°ा इ के �ा� �ुझ ेआ �ा  के उ�ǔè�त िȪगɉ ɮ�ा�ा 
अè�ताि िे जा�ा ग�ा ज¡ां �� �े�ा इिाज ¡ुआ इ  त�¡ चाइ�ी  �ांझ ेके �ा�े �Ʌ 
�ता क��े �� जा�का�ȣ ͧ�िȣ कȧ आज� �ुğ अ ि� न��ा ी िãिा�ु�ा �ा�ा 
ͧ ग�ा �ा इ के अÛ�  ा�ी, k� ǔजतɅġ कुश�ा¡ा � कुं�� कुश�ा¡ा �ुğगण 
�ािेæ�ा� कुश�ा¡ा न��ा ी चं�ुआ�Ǘ� धचƣǗ�ु� �ा�ा ͧ ग�ा �ा�ाण ी के ɮ�ा�ा 
चाइ�ी  �ांझा का प�Đ� � �ंडा�ण ͩक�ा जा �¡ा ¡Ȱ k� इÛ¡ȣं के ɮ�ा�ा चाइ�ी  
�ांझ ेका प�Đ� �ा�ाण ी �Ʌ ¡Ȫ �¡ा ¡Ȱ ǔज कȧ च�ेट �Ʌ आक� कई िȪग घा�ि ¡ुए 
¡ɇ त�ा Ǒ��ांक 31/12/24 कȪ इÛ¡ȣं के ɮ�ा�ा �ेचे गए चाइ�ी  �ांझ ेकȧ च�ेट �Ʌ 
आक� एक ि°के प��ेक श�ा[ कȧ �Ǚ×�ु �ी ¡Ȫ गई ¡Ȱ �¡Ȫ�� इ� िȪगɉ कȪ �¡िे 
�ुͧि  ɮ�ा�ा �क°ा �ी ग�ा �ा िेͩक� �¡ िȪग छǗट�े के �ा� �ु�Ȭ �ांझ ेकȧ ǒ�Đȧ 
क� �¡े ¡ɇ k� आ� ज��ा�  कȧ जा� के ͧिए ित�ा ��े ¡ुए ¡ɇ �¡Ȫ��  े 
न��े�� ¡Ȱ ͩक उ��ȪÈत �ांझा प�Đेताj ंके खििा� �ुक��ा �ंजीकǙत क� आ�æ�क 
का�[�ा¡ȣ क��े कȧ कǙ�ा क�Ʌ@ Ǒ��ांक : 07.01.2025 Ĥा�ȸ Ǒ¡Û�ȣ ¡èता¢¾ �ठ�ी� 
 ुजीत कु�ा� 
 ुजीत कु�ा�� 9004901025�ȪटȬ �ुझ ¡े0का0 �ु�ीत कु�ा� ͧ ¡ं 
ɮ�ा�ा का��ी � त¡�ȣ� अ¢�शȬ �Ȫि-�Ȫि क�  ी ीटȣए�ए  �� टाई� क�ा�ी ग�ी 
¡Ȱ@ 

Action taken: Since the above information reveals commission of offence(s) 
u/s as mentioned at Item No. 2.

 (�ȧ �यी �ाय[�ाही : �Ǘंͩ� उ��ȪÈत िान�ा�ी से �ता �लता है ͩ� अ��ाि ��ने 
�ा त�ी�ा म� सं. 2 मɅ उãले� िा�ा �े तहत है.):
(1) Registered the case and took up the investigation (Ĥ��ण �ि[ ͩ�या �या 

औ� िां� �े ͧलए ͧलया �या):  /  or ( या)       

13.

5
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(2)

(3)

Directed (Name of I.O.) (िां� अधि�ा�ी �ा 
नाम): SHUBHENDU DIKSHIT

Rank (��): उ�न��ȣ¢क/ 
अ�� न��ȣ¢क

No. (सं.): 192765790        to take up the Investigation (�Ȫ िां� 
अ�ने �ास मɅ लेने �े ͧलए नन�ȶश Ǒ�या �या) or (या)
Refused investigation due to (िां� �े ͧलए):           or (�े �ा�ण 
इं�ा� ͩ�या या)

(4) Transferred to P.S. (थाना): District (जिला): 
on point of jurisdiction (�Ȫ ¢ेğाधि�ा� �े �ा�ण हèतांतǐ�त).
F.I.R. read over to the complainant / informant, admitted to be correctly 
recorded and a copy given to the complainant /informant, free of cost. 

(ͧश�ायत�ता[ / सǗ�ना�ता[ �Ȫ Ĥाथͧम�ȧ �± �� सǕनाई �यी, सही �ि[ हǕई 
माना औ� ए� �Ȩ�ी ननशǕã� ͧश�ायत�ता[ �Ȫ �ी �यी)

R.O.A.C. (आ�.ओ.ए.सी.)

14. Signature / Thumb impression
of the complainant / informant 

(ͧश�ायत�ता[ / सǗ�ना�ता[ �े 
हèता¢� /अ�ंǗ�े �ा ननशान)

Signature of Officer in charge, 

Police Station (थाना Ĥभा�ी �े 
हèता¢�)
Name (नाम): DILIP KUMAR  
MISHRA

Rank (��): I (Inspector)

No. (सं.): 092560068

Date and time of dispatch to the court (अ�ालत मɅ Ĥेषण �ȧ Ǒ�नां� औ� 
समय):

15.

Attachment to item 7 of First Information Report (Ĥथम सǗ�ना 
ǐ��Ȫ�[ �े म� 7 संलÊन�):
Physical features, deformities and other details of the 
suspect/accused: ( If known / seen )

6
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S. 
No. 

(Đ.सं.
)

Sex 

(ͧल�ं)
Date / 
Year Of 
Birth 

(िÛम 
नतधथ / 
�ष[)

Build 

(बना��)
Heig
ht 
(cms) 

(�� 
(से.मी
.))

Complexion 

(�ं�)
Identification Mark(s) 

(�ह�ान ध�Ûह)

1 2 3 4 5 6 7
1 �ुǽ� 1997 -     

               

�े��: �¡ȣं  
2 �ुǽ� 1995 -     

               

�े��: �¡ȣं  
3 �ुǽ� 2002 -     

               

�े��: �¡ȣं  
4 -     

               

�े��: �¡ȣं  
Deformities / 
Peculiarities 

(ͪ��Ǚनतयाँ / 
ͪ�ͧशç�ताएँ)

Teeth 

(�ाँत)
Hair (बाल) Eye (आ�ँɅ) Habit(s)

(आ�तɅ)
Dress Habit 

(s) (�हना�ा)

8 9 10 11 12 13
                

                

                

                

(संǑ�Êि / अͧभयǕÈत �ȧ शा�ीǐ�� ͪ�शषेताएँ, ͪ��Ǚनतयाँ औ� 
अÛय ͪ���ण: (यǑ� £ात / �े�ा �या))  

7
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Language/
Dialect 

(भाषा/बȪली)

  Place  of (�ा èथान) Others (अÛय)

Burn 
Mark 

(िले हǕए 
�ा 
ननशान)

Leucoder
ma 

(लǕ�Ȫ�ेमा[(
सफ़े� 
िÞबे))

Mole 

(मèसा)
Scar 

(घा�)
Tattoo (�Ǘ�े 
हǕए �ा)

14 15 16 17 18 19 20

These fields will be entered only if complainant/informant gives any one or more 
particulars about the suspect/accused.

(यह ¢ेğ तभी �ि[ ͩ�ए िाएं�े यǑ� ͧश�ायत�ता[ / सǗ�ना�ता[ संǑ�Êि / अͧभयǕÈत �े 
बा�े मɅ �Ȫई ए� या उससे अधि� िान�ा�ी �ेता है)

8
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